
SIlAVANA 5, 191() (BALI) 

Grabbing or Tribal Land lD Raacb. 

.18. SHRI GADAOHAR SAHA 
Will the Minister of WELFARE be pleased 
to state: 

(a) whether attention of Government 
bas been drawn to tbe grabbing of tribal land 
in Lohardaga, Ranch I by some influential 
persons who are driving the tnbals away 
from that area; and 

(b) If so, the steps Government propose 
to take to recover the land and distrIbute It 

amongst the tntxl15 7 

THE MINISTER OF ST ATE OF THE 
MINISTRY OF WELWARE (DR. 
RAJENORA KUMARI BAJPAI) : (d) and 
(b). Yes, Sir. Appropnate action for 
restoration of ldnd to the tnb.lls IS bemg 
tak~n under the ldw. AccordlOg to mform­
atlon recel .. eJ from the State Government of 
Bihar, 118 40 acres of such J.md has already 
been restored to 34 tflbdls 10 Lohardag..l, 
Ranchl ae<;ldes. orders have been passed 
for restor..it ion of 8 45 .leres of !dnd to three 
Tflbals, 17 other petitIons filed recently for 
restoratIOn of tflbal l.md .tre under enquIry. 

Recruitment to CRPF 

" 19. SHRI SYFD SHAHABUDDIN 
Will the MlOlster of HOME AFFAIRS be 
pleased to state : 

tal \\hether the CRPF hJS specialised 
b.tttallons to dCrill \\lth commun.i) nots , 

(b) the present procedure for recrUll­

ment to the CRPF ; 

(c) the pt.lces .. '''Ited h) "C\:rultlllj teams 
dunng the yedr I 9b 7 the d,lfes of VISIt dod 
the number of J.l\\,1U5 recruited dt each 
pldce; dnd 

(d) whether It IS proposed to mtroduce 
any ch.mge 10 the recruItment system sc .. b 

to ensure C"quallty of opportuOlty throughout 
the country ) 

THE MINISTER OF HOME AFFAIRS 
(S. BUT A SING H): (d) CRPF hJYe SIX 

Peace Kcepm8 Force battalions 

(b) RecrUItment fO poets other fh.Ul 

constables 'I made throuah an all IndIa 
competitive oxammahon. 

Recnutmeot of coastablet II made from 

tbe open market With th., assistance of tbe 
CRPF offices located 10 dlfferent parts of the 
country. 

(c) The requISite information is given In 

the statement below. 

(See columns 47-64), 

(d} No, SIT, as the present system 
permIts representation of cr~-sechon of the 
society ID the Force. 

Alloattion to Andbra Pradesb for Housiag 
Under Minimum ~eeds ProgralDlDe 

"20. SHRI V. TULSlRAM Wdl the 
MinIster of PLANNING be pleased to 
state: 

(a) the amount allotted to the State of 
Andhra Pradesh for provldmg houslDg 
fdClittles under the MinImum Needs 
Prog:..tmme dunng the Seventh Plan ; 

(b) the amOunt actually released and 
utilised for the purpose ; and 

(e) .... hcther Government of Andhra 
Prddesh h.Jve .!Ppro..lched VOIon Government 
for more funds; If so, the detaIls thereof 
and the time when lbe funds are expected to 
be released ? 

THE MINISTER OF PLANNING AND 
MINISTER OF PROGRAMME IMPLE­
MENTATION (SHRI MADHA YSINH 
SOLANK[): (3) to (c). A St.ltement IS 

given telow. 

Statemeat 

(.1) L1 oder the MIDI m urn Needs Pro­
gr.imme there IS onb one scheme namely. 
Rural House-Sites cum- House Construction 
sch~me. whICh IS operated under the State 
Sector Plan The Andhr..l Pradesh Govern­
ment, .lIloc.lted .in .11110unt of Its 215 croce 
for the ~me under the Seventh Pian. 

(0) The questlon of relcaslIll Cunds by 
the Central Government. does not anse smce 
thlS IS a SUIC Sector scheme. Accordu.1& to 
the mformatlon .ivatl.lblc Crom tbe State 
Government. an amount of Rs. 216 37 c:rore 
15 antiCIpated fO hive been spent dun,. tbe 
first three yean of the Se\"CIlth Plan I.C. from 
1985-86 to I ~81-88. 

(c) As already Slated above. the q..-tioo 
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or releaao of funds by the Central Govern­
ment, does not arise in tbe case of this State 
Sector scheme. In its Drafts Annual Plan 
1988·89 document, the State Government 
haa indicated a higher provision of RI. 320 
crore for the Seventb Plan period for tbe 
above scheme as against tbe outlay of 
Rs. 21 S crore. 

FamUIes Affected by IDdo-Pak 
Border Feaclag 

1. SHRI CHINTAMANI lENA: 

SHRI AMARSINH RA THA WA : 

Will the Minister of HOME AFFAIRS 
be pleased to state : 

(a) tbe number of families likely to be 
affected due to fencing along Indo-Pak 
border; and 

(b) tbe steps beina taken for their 
rehabilitation? 

THE MINISTER OF ST A TE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND 
MINISTER OF STATE IN THE MINISTRY 
OF HOME AFFAIRS (SHRI P. CHIDAM­
BARAM) : (a) The present project for fencing 
along some stretches of Indo-Pak border in 
Punjab does not involve displacement of 
families. 

(b) Does not arise. 

EcoaomJcally Amsted SCtST Families 

2. SHRI MATILAL HANSDA: Will 
tbe Minister of WELFARE be pJeased to 
atate total number of SClST families wbo 
have been economically assisted during the 
fin. phase or the Seventh Plan at tbe end of 
Doc::ember, 1987, year-wise and Stat~-"ise 
details thereof? 

TIlE DEPUTY MINISTER IN THE 
MINISTRY OF WELPARE (SHRIMATI 
SUMATI ORAON): A Statement sbowina 
total number of Scheduled Caste/Scbeduled 
Tribe families t\.-onomically assisted during 
the first pbase of Sc\'CDth Plan at the ~nd of 
December, J 987. Year· wise aod State·wi!'e. 
,a liven below. 

(See columns 67-70). 

EAI1' Tneon .. '''kI. I. .... 

3. Oil. B.L. SHAlLeSH: Will tbe 

PRIME MINISTER be pleased to atate : 

(a) wbether any studies have been made 
on the recent earth tremors in Kerala'a 
Idukki bigh langes ; and 

(b) if so, tbe outcome tbereof 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO­
LOGY AND MINISTER OF STATE IN 
THE DEPARTMENTS OF OCEAN DEVE­
LOPMENT, ATOMIC ENERGY, ELEC­
TRONICS AND SPACE (SHRI K.R. 
NARAYANAN): (a) Yes, Sir. 

An earthquake of magnitude 4.S on the 
Ricbter Scale occurred in Idukki at 0836 
1ST on tbe 7th June 1988. This was followed 
by afrer shocks. These earthquakes bave 
been studied by scientists of the India Meteo­
rological Department (IMD) 3nd other 
organisations such as Geological Survey of 
India, National Geophysical Research Insti­
tute, Hyderabad, Centre of Birth Science 
Studies, Trivandrum, and K~rala State 
Electricity Board. 

(b) (i) The main sbock was felt upto a 
radius of about 35 km. from the 
eplcentre which was close to Nedu­
mkandum about 20 km. from the 
Idukki dam. All the earthquakes 
bad shallow depths of origin. 

(ii) Inspection by the engineers of lbe 
KeraJa Scate Ele.;tricity Board bas 
confirmed [hat aU the three dams. 
viz. Idukki. Cnerulb\)ni. and Kula­
mavu are safe. 

(iii) StuJics of the Seismo(o~ical Oat.! 
indicate th1t tbere W.lS no apparent 
iocrease in seismi.; a.:tivity b the 
Idukki reaiOD duo to w.ller storage. 

(iv) Occurrence of earthquakes of mq.. 
nitude less than 5 OD tbe Richter 
ScaJe is common in Peninsular 
India. TbeJe earthquakes ate 
attributed to the weaker zones and 
local adjustments in tbe eartb' s 
crust. In view of the ~yina 
trend of the present seismic activIty. 
then appears 10 be no cause for 
alarm. 

SetdIta tIP of. ZircMIuII <hide PIMC 

4. SlUU SUllBSH KURUP: wm lbo 
PlUMB N.lNlSTBk be p_sed to state : 


